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SEIZURE OF GOLD

*43- SHRI RAM SAHAI Will the
Minister of FINANCE be pleased to state :

(a) whether it is a fact that seven kilo-
grammes of gold was seized recently by the
Excise Department between Bhilwara and
Vijayanagar;

(b) if so, what are the names of the places
from and to which it was being taken; and

(c) whether the gold has been confiscated
by Government and whether any arrests have
been made in this connection ?]
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THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI K. C.
PANT) (a) On 22nd April, 1968 the
Preventive staff of the Narcotics and Central
Excise Departments intercepted a car at the
Vijayanagar Sales-Tax barrier on the Ajmer-
Bhilwara road and on search of it seized gold
bearing foreign markings and weighing 5,832
grams and also 40 crude bangles of gold
weighing 1393 grams.

(b) Investigations have revealed that the
gold was being taken from Udaipur to Ajmer.

(¢c) The seized gold has not yet been
confiscated. The case is under departmental
adjudication. Three persons were arrested in

this connection and subsequently released on
bail.]

R-EFUSAL OF PERMISSION TO CENTRAL
MINISTERS FOR GOING ABROAD

+44, SHRI K. SUNDARAM : Will the
Minister of FINANCE be pleased to state :

(a) the names of the Ministers of the
Central Government who were recently
refused permission to go abroad ; and

(b) the grounds on which such permission
was refused ?

THE DEPUTY PRIME MINISTER AND
MINISTER OF FINANCE (SHRI MORARIJI
R. DESAI) : (a) and (b) In three instances the
Ministers concerned dropped the proposal to
go abroad after consultation.

MONEY PAID TO FOREIGNERS,

*45- SHRI R. P. KHAITAN : Will the
Minister of FINANCE be pleased to state the
total amount of money paid to foreigners
during the year 1967-68 on account of pension
9

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
JAGANNATH PAHADIA) : The information
is being collected and will be laid on the Table
of the House as soon as available.
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+[ ] English translation.



